Annexure-2

Name of the Corporate Debtor: SUPREME STAR VILLA PRIVATE LIMITED; Date of Commencement of CIRP: 06.03.2024; List of Creditors as on: 25.09.2024

List of unsecured Financial Creditors belonging to any class of creditors
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Amount of claim not

Amount of Claim under
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NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL




